IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :10-06-2025
Date : 10.06.2025

WP (C) - Order Dtd. 2025-06- (Se:
45976/2025(10.06.2025 15108/2025 P.K.SINGH C.o. 04 No—
WRIT (Se.
WP (C) - SURYAKANTA Order Dtd. 2025-05- |BRANCH -
45930/2025(10.06.2025 12135/2025 PALAT GENERAL 14 (DIVISION T;O'
BENCH-3) |
COPET- RAJUKUMAR . CIVIL (Sex:
45931/2025(10.06.2025 2572013 SATAPATHY GENERAL Entire Document REVISTION |No-:
COPET- RAJUKUMAR . CIVIL (Sex:
45932/2025(10.06.2025 26/2013 SATAPATHY GENERAL Entire Document REVISTION |No-:
RSA- PRAHALLAD Judgement Dtd. 2023- SECOND (Se:
45940/2025)10.06.2025 136/2018 |CHANDRA DAS GENERAL 01-27 APPEAL No-:
(Se:
WP (C) - SURYAKANTA Order Dtd. 2025-05- |WRIT -
45943/2025(10.06.2025 12136/2025 PALAT GENERAL 13 BRANCH-7 Tg)
(Se:
WP (C) - SURYAKANTA Order Dtd. 2025-05- |WRIT N
45950/2025(10.06.2025 12751/2025 |PALAT GENERAL 13 BRANCH-6 gg)
(Se:
WP (C) - SURYAKANTA Order Dtd. 2025-05- -
45955/2025(10.06.2025 12743/2025 PALAT GENERAL 13 gg)
BLAPL- RABINDRA Order Dtd. 2025-06- (Se:
45956/2025(10.06.2025 13017/2024 |PRASAD PATNATK GENERAL 09 BAIL-1 No—
SRI PRABHU
K.N, BHARAT
SWAROOP (Se:
45957/2025|10.06.2025 ?2252/2024 SHARMA, ANSUMAN |GENERAL ggfgzment Dtd. 2025- 5,111 No-
BHUYAN, SUJATA 15)
DAS, KOUSIK
ANANDA GURU
(Se:
WP (C) - SURYAKANTA Order Dtd. 2025-05- -
45959/20251(10.06.2025 13140/2025 PALAT GENERAL 13 Tg)
WP (C) - RAJUKUMAR WRIT (Se
45961/2025/10.06.2025 19931/2020 |SATAPATHY GENERAL Entire Document BRANCH-5 g;;
(Se:
WP (C) - SURYAKANTA Order Dtd. 2025-06- |WRIT -
45962/2025(10.06.2025 6004/2025 |PALAT GENERAL 04 BRANCH-3 No

13)




B ~ HIGHER o (Se.
| 145969/2025/10.06.2025 Zlqz;(zj)mozl EDUCATION GENERAL ggder btd. 2024-10 gggwﬁ No-
DEPARTMENT 22)
] (Se:
. BLAPL- RABINDRA Order Dtd. 2025-06-
y [45971/2025(10.06.2025 237/2025 PRASAD PATNAIK GENERAL 09 1;2)—
B BLAPL- RABINDRA Order Dtd. 2025-06- (Se.
- 45972/2025(10.06.2025 | ;0o | Spaean parnark CENERAL 09 gg;
] RFA- MENAKA , FIRST (Se:
i
45975/2025(10.06.2025 146/2005 |MAHARANA GENERAL Misc.case APPEAL No—
B BLAPL- Order Dtd. 2025-06- (Se
3 45977/2025110.06.2025 SANJUKTA MUNDA |GENERAL : BATIL-2 No-
4810/2025 10 1)
] WRIT (se
WP (C) — PRIYADARSAN , BRANCH :
' 45987/2025(10.06.2025 730000 [pn ea GENERAL Final Order (DTVISTON ng,
BENCH-2) '
] WP (C) - Order Dtd. 2019-08- [WRIT (Se:
) 45924/2025110.06.2025 7660/2007 D. NAYAK GENERAL 01 BRANCH-4 gg;
] CRLMC- HIMANSHU KUMR Order Dtd. 2022-10- |CRIMINAL (Se:
45925/202510.06.2025 | o0 e O GENERAL s s R
l WP (C) - Order Dtd. 2024-09- (Se.
)
' 45926/202510.06.2025 |5 g0 00, (S, C. DAS GENERAL 5 .
l CRLMP- Order Dtd. 2024-10- (Se:
 45927/2025|10.06.2025 |30 o, |s. C. Das GENERAL 05petition, Annexure, N
| CRLMC- Order Dtd. 2025-05- |CRIMINAL | (Se:
- 45928/2025|10.06.2025 |/ 70 o [B. K. PATI GENERAL o e N
| ABLAPL- Order Dtd. 2024-08- (Se:
4592972025 |10.06.2025 ;71070 |M ROUT GENERAL T BATL-1 R
| WA- Order Dtd. 9999-12- |WRIT (Se.
) 45933/20251(10.06.2025 1159/2023 B PRADHAN GENERAL 31 APPEAL No-
| BLAPL- Order Dtd. 2015-01- (Se:
i
45934/20251(10.06.2025 18184/2014 D K BEHERA GENERAL 05 No-
l MATA- Order Dtd. 9999-12- |FIRST (Se:
3 45935/20251(10.06.2025 34/2017 D K BEHERA GENERAL 31 APPEAL No-:
] WP (C) - Order Dtd. 2024-11- [WRIT (Se
) 45936/20251(10.06.2025 25778/2017 N K SATAPATHY |GENERAL 05 BRANCH-8 gg;
] WP (C) - Order Dtd. 2024-06- WRIT (Se:
) 45937/20251(10.06.2025 17432/2019 M BARAL GENERAL o5 BRANCH-8 28;
N WP (C) - Order Dtd. 2025-06- (Se:
45938/202510.06.2025 |Ic 20,0, |G D MALLICK GENERAL 03 28;
B BLAPL- Order Dtd. 5000-01- (Se
f 45939/20251(10.06.2025 S P SAMANTA GENERAL : No-
2577/2025 01 10)
] WP (C) - Order Dtd. 2025-05- [WRIT (Se:
 45941/2025(10.06.2025  |To o070, [N K ROUT GENERAL 09 R ANCH-S gg;

- [45942/2025(10.06.2025  [wa- 'S P SAMANTA  |GENERAL | Order Dtd. 2023-03- |WRIT | (Se:




| | 11325/2022 | | 28 APPEAL  |No-.

| WP (C) - Order Dtd. 2006-12- (Se:
 45944/2025|10.06.2025  |T55707 ) |AK NAYAK GENERAL 0l N
| WP (C) - Order Dtd. 2025-06- (Se:
' [45945/202510.06.2025 |7 07 |G D MALLICK GENERAL 03 N
B WP (C) - Order Dtd. 2025-06- WRIT (Se:
i * -
45946/202510.06.2025 |/-20 "0 IRC MUDULI GENERAL 03 R ANCHS g;)
B WP (C) - Order Dtd. 2007-05- (Se
- 45947/2025|10.06.2025 |75 000 o |A K NAYAK GENERAL 05 gg;
Il WRIT (se.
WP (C) - NABEEN KUMAR Order Dtd. 2025-01- |BRANCH ‘
) . . -
45948/202510.06.2025 ). GENERAL 08 (DTVISTON ng'
BENCH-1) |
| WP (C) - Order Dtd. 2016-01- |WRIT (Se
' 45949/2025(10.06.2025 |0t GC ROUT GENERAL 0e R ANCH-7 Tg;
B WP (C) - Order Dtd. 2006-12- (Se
45951/202510.06.2025 |/ o207 00 |A K NAYAK GENERAL s Tg;
| oJc- Order Dtd. 1998-04- (Se
' 45952/2025|10.06.2025  |JoCC 100 |C R NAYAK GENERAL 09 Tg;
| WP (C) - Order Dtd. 2025-05- [WRIT (Se:
 45953/2025(10.06.2025 |3, 559700 [N K ROUT GENERAL e R ANCH-3 Ti;
B WP (C) - Order Dtd. 9999-12- (Se
. 145954/2025(10.06.2025 RK MAHABHOT GENERAL : No-
3427/2025 31 )
| WP (C) - Order Dtd. 2025-06- [WRIT (Se:
' [45958/2025|10.06.2025  |Tc, 00 oo [K SAHOO GENERAL 03 R ANCH-S 23;
| JCRLA- Order Dtd. 2021-02- |CRIMINAL | (Se:
- 45960/202510.06.2025 [0 20 STATE GENERAL o IO g
| JCRLA- Order Dtd. 2023-07- |CRIMINAL | (Se:
i
45963/2025[10.06.2025 |00~ STATE GENERAL o apPEAL  INew
l CRLMP- PRAFULLA KUMAR Order Dtd. 2025-05- (Se:
. 45964/2025110.06.2025 |, 00 5055 |MoBANTY GENERAL 13Annexure, No-
] MATA- Order Dtd. 2025-03- |FIRST (Se.
' |45965/2025|10.06.2025 |7 o B BEHERA GENERAL 0 ISP i
l WP (C) - . (Se:
) 145966/2025(10.06.2025 26312/2011 B K DAS GENERAL PetitionAnnexure, No-!
| WP (C) - Order Dtd. 2019-12- |WRIT (Se:
45967/2025(10.06.2025 |37 02" .. SARADA NAYAK |GENERAL o ERANCH-2 |New
l WP (C) - Order Dtd. 2008-05- (Se:
' [45968/2025(10.06.2025 |ZooZ - oo ISARADA NAYAK |GENERAL 3 N
l WP (C) - Order Dtd. 2014-10- (Se:
 45970/2025(10.06.2025 |00 0 . |M/S.P.K.RATH-1 GENERAL 50 N
| BLAPL- . (Se.
- 45973/2025|10.06.2025 |00 |0 P KAR GENERAL Petition No

. [45974/2025(10.06.2025  [FAO- R K MAHABHOI |GENERAL | Order Dtd. 2025-05- |MISC. (Se:




337/2019 15 APPEAL,  |No-!
SEC.

WP (C) - Order Dtd. 2010-03- (Se:

45978/2025[10.06.2025  |/co o000 P K LENKA GENERAL 3 Heo)
BLAPI,— STBA PRASAD Order Dtd. 2014-11- (Se.

45979/202510.06.2025 |20 0 |l GENERAL o8 to
SA- JYOTI RANJAN Judgement Dtd. 2015- (Se:

45980/2025110.06.2025  [I0) 1 oo0 |oanoo GENERAL Doos tos
WP (C) - Order Dtd. 2025-06- WRIT (Se:

45981/202510.06.2025  [/,5 ¢, [LOKANATH SAHOO |GENERAL 04 R ANCH-S gg;
WP (C) - Order Dtd. 2025-04- (Se:

45982/202510.06.2025 | /0.7 . |[P. K. DASH GENERAL o No-
39)

WP (C) - Order Dtd. 2025-06- (Se

45983/202510.06.2025 |/c )0, [LOKANATH SAHOO |GENERAL 0l gg;
WP (C) - Order Dtd. 2025-06- |[WRIT (Se

45984/202510.06.2025  |/)o. "0, [LOKANATH SAHOO |GENERAL 0l R ANCHS 23;
WP (C) - Order Dtd. 2025-06- [WRIT (Se

45985/202510.06.2025 |1, 0", [LOKANATH SAHOO GENERAL 0l R ANCHS 23;
TRPCRL- Order Dtd. 2025-04- (Se:

45986/2025|10.06.2025 SAYANTAN PANDA |GENERAL . No-
4/2025 08 47

NIC



